HIGH COURT OF SIKKIM
GANGTOK

No.../)....../ Confdl./HCS Dated.: /4.5.:2624

NOTICE

Applications are invited from learned Advocates practicing within
the jurisdiction of District Courts, Pakyong, for appointment as Oath
Commissioners for Pakyong District. The application along with the
requisite details as per Appendix ‘A’ of “The Sikkim Oath Commissioners
(Appointment & Control) Rules, 2008” shall be submitted to the Office of
the District and Sessions Judge, Pakyong on or before 01.06.2026.

By Order,

Sd/-
REGISTRAR GENERAL




